
J CENTRAL ADniNISTRATIUE TRIBUNAL

PRINCIPAL BENCH

OA 2085/2 000

Neu Delhi, this the 5th day of September, 2002

Hon'^le Oj., A,
Hon'ble Sh, Govindan S.'ampi, '*'ember (A)

Sh, B.N.Sharma

Ex. UDC

S/o Sh, Lok Nath Sharma

previously employed in f^inistry of Defence

R/o C-540, EIG Flats, Brij Vihar

Ghaziabad, Uttar Pradesh. ...Applicant

(By Adv. Sh, A.K.Triuedi)

Vs.

1, Union of India : through
Its Secretary
Flinistry of Defence
South Bftock, ^eu Delhi.

2, Dy, Secretary
Govt. of India,,''l^inistry of Defence
'^eu Delhi.

.. ."espondej ts

(By Adv. Sh. S,f*l,Arif)

PRO E R (ORAL)

By Hon'ble Dr. A.Wedavalli. (D)

Counsel for the applicant seeks permission

to uithdrau the present OA with liberty to file

a fresh OA, Permission granted,

2,0/f^s dismissed asuithdraun. The applicant

is grantad liberty to file a fresh OA, if so advised.

uith law.im accord

Govimle/ S,Tempi)
/  /fiemDejr(A) ^

vksn

(Dr, A.Uedavalli)
'"'ember (3)


